
In the matter of 

BEFORE THE NATIONAL GREEN TRIBUNAL 

Tribunal on its own motion SUO MOTTO based on 

S.No 

The news item published in 'Dinamalar Newspaper dated 
31.08.2023 under the caption �Ground water polluted chemical 
Effluents if MEPZ is let into Thiruneermalai Lake" 

The District Collector, 

Chengalpattu and others 

1. 

Original Application No.134 of 2023 (SZ) 

SOUTHERN ZONE, CHENNAI 

Date 

18.12.2024 

Versus 

INDEX 

Description 

Through 

Report filed by the 4 Respondent- Madras 
Export Processing Zone (MEPZ) 

M/s.A.R.Sakthivel 

...Applicant(s) 

National Green Tribunal 

...Respondent(s) 

Southern Zone 

Page No. 

Senior Panel Counsel-Central Government Standing Counsel 

|-63 
































































































































